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(b) whether it is also a fact these 
delegations have succeeded in dislodg
ing the Indian Trade in some Islamic 
countries;

(c) if  *, the countries  where 
Indian trade has suffered, and

(d) the reaction of overnment in 
this regard?

The Minister of Commerce  (Shri 
Dinesh Slngb) (a) es, Sir Delega
tions from Pakistan have visited some 
countries and their aim has been to 
negotiate for the expansion of their 
trade on the basis of price competi
tiveness and quality

(b)  to (d) A statement showing 
India's trade with some of the Islamic 
countries 19 placed on the Table of 
the House  [Placed m Library See 
Ho LT-69/67 It will be seen from it 
that there have been only marginal 
increasesdecreases in our exports to 
those countries Our trade with UAR 
is regulated  by Trade Agreements 
between the two countries overn
ment are aware of the need to make 
greater effort to promote trade with 
foreign countries and this is being 
kept in mind

Price Policy tor Cotton

*547. Shri ML Ameney:
Shri S*  Damani:

Will the Minister of Commerce be 
pleased to state

(a) the recommendations of  the 
Agricultural Prices Commission in res
pect of raw cotton;

(b) the reaction of overnment 
thereto; and

(c) whether the Commission  has 
made any recommendations in respect 
of th« price policy for cotton to  be 
adopted for the next cotton season?

Tk« Minister «f Oesameree <ftrt 
Dfauah Stag*): U) to (c). The Airi- 
cultural Prices Commission has sub
mitted Ha recommendations in res
pect of th« price policy for cottbn tor 
urn 1MT1IM9 which are utodar

consideration of  the overnment. 
The decisions of the overnment on 
these recommendations will be an- 
nouced shortly

Quality of Indian Exports

•568. Shri Indrajit apta: Will the 
Minister of Commerce be pleased to 
state

(a) whether there is a rising or fal
ling trend m complaints by foreign 
customers about quality of Indian
exports,

(b) whether overnment are fully 
so'isfied with the existing arrange
ments for export quality control; and

(c) why no use is made  of the 
National Test House, Calcutta, for 
this purpose7

The Minister of Commerce (Shri 
Dinesh Singh): (a) Since the intro
duction on 1-1 1964 of Export (Qua 
lity Control and Inspection) Act, 1963, 
there has been a perceptible fall  in 
complaints about the quality of Ind
ian exports

(b) The arrangements for  export 
quality control appear to be fairly sa
tisfactory  However, they are under 
constant review

(c) National Test House, Calcutta, 
*?as approached but it could not un- 
dertake pre-shipment inspection at 
the rates prescribed by the overn
ment for most of the commodities r.o- 
tifled under Export (Quality Control 
and Inspection) Act, 1963 Policy of 
the overnment has been to prescribe 
inspection rates not higher than 4 
per cent of the FO.B value of goods 
so that it does not become a burden 
on the export prices

Water pollution by Sonfcda Steel 
Plant

*5*9. Shri D. Amat: WiU* the Minis
ter of Steel, Mines and Metals be 
pleased to state:

(a)  whether it is a fact that the 
polluted water of Rourkela Steel Plant 
is directly flowing into the river Bra- 
hamani by the side of the Steel Plant;




